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          NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                    SUPPLEMENTARY CAUSE LIST DATED 17.12.2024 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                              10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Judgment 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 182/2024 

Vasavi Power Services 

Pvt. Ltd Rep by its 

Authorised Rep 
Thamban 

Velichamthottu 

Padinjare   

Vs  

Promac Engineering 
Industries Ltd. 

Mr. Amir Bavani Mr.Sathiyanarayanan 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  IA No. 1256/2024  

(To Adv. Hg.) 

in 

Comp App (AT) (CH)  

(Ins) No. 458/2023  

For Stay   
IA No.1432/2023 

For Interim Injunction 

IA No. 1252/2024 

For Direction 

IA No. 1253 & 
1254/2024 

MK Rajagopalan,  

Resolution Applicant  

Vs   

Radhakrishnan  

Dharmarajan, RP of  

Appu Hotels Ltd. & 2  
Ors. 

Mr.SK  

Harinarayanan 

Mr.T Ravichandran-  

R1  

Mr.T Sundar  

Rajan R2   

Mr.K Surendar- R3 

 

After rising of 2pm-Chennai Bench 

For Hearing 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

3.  Comp App (AT) (CH) 

(Ins) No. 136/2023 
For Stay 

IA No. 459/2023 

For Exemption 

IA No. 457/2023 

To Adv. Hg. 

IA No. 1036/2024 
 

Uma Maheswari 

Suspended Director 
and Shareholder of 

Sharon Solutions 

Limited 

Vs 

UCO Bank & Anr. 

Mr. Pawan Jhabakh Mr. T Ravichandran 

R1 
Mr. Ramakrishnan 

Sadasivan- R2/RP 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4.  Comp App (AT) (CH) 

(Ins) No. 202/2024 

For Stay 
IA No. 551/2024 

L Madhusudhan Rao 

Vs 

State Bank of India 
Stressed Assets 

Management Branch 

WITH 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

5.  Comp App (AT) (CH) 

(Ins) No. 203/2024 

For Stay 
IA No.553/2024 

L Ramalakshmamma 

Vs 

State Bank of India 
Stressed Assets 

Management Branch 

 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 211/2024  

For Stay  

IA No. 572/2024 
Contempt Case  

No. 5/2024 

For Directions 

IA No. 1050/2024 

 

IDBI Bank Ltd  

Vs  

KRS Erectors Pvt. Ltd. 

& 2 Ors.  
 

 

WITH 

Mr. Allwin Godwin Ms. R Moneshaa R1, 

R3  

Ms. Anuradha Bisani 

R2 

7.  Comp App (AT) (CH) 
(Ins) No. 232/2024 

For Direction  

IA No. 618, 623,919, 

997, 1023, 1144, 

1145, 1117 & 
1118/2024 

 

 

KRS Erectors Pvt. Ltd. 
& Anr.  

Vs  

IDBI Bank Ltd. & Anr.  

 

 
 

 

WITH 

Mr. B Ravikiran Singh  
Ms. R Moneshaa 

Mr. Allwin Godwin-R1  
Ms. Anuradha Bisani 

R2/Liquidator 

8.  Comp App (AT) (CH) 

(Ins) No. 233/2024 

For Direction  

IA No. 619/2024 

KRS Erectors Pvt. Ltd. 

& Anr.  

Vs  

IDBI Bank Ltd. & Anr. 
 

WITH 

Mr. B Ravikiran Singh  

Ms. R Moneshaa 

Mr. Allwin Godwin- R1  

Ms. Anuradha Bisani 

R2/Liquidator 

9.  Comp App (AT) (CH) 

(Ins) No. 251/2024 

For Stay  

IA No. 676/2024 

IDBI Bank Ltd  

Vs  

KRS Erectors Pvt. Ltd. 

& Anr 
 

Mr. Allwin Godwin Ms. R Moneshaa- R1  

Ms. Anuradha Bisani- 

R2 

 

Copy to:                                                        By the order of Hon’ble Member (Judicial) 
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